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HIGH COURT OF DELHI : NEW DELHI

No. 1188/Estt./E-1/DHC
Date : 17.01.2023

1 tr.

’11le Ld. District & Sessions Judge (HQ).

I'is Hazari Courts,
New Delhi.

Sir.

I am directed to forward a copy of Letter no. F.11(4)-HC/2023/2252-75 dated

12.01.2023 received from the Registrar (Admn., P&M); High Court of Tfipura, Aganala

with regard to filling up of 01 (one) vacant post in Grade-1 of Tripura Judicial Service’ f01

information and furTher necessary actlon.

yours faithfully,

]MY
Sindhu Krishnakumar

Deputy Registrar (Esa.-1)
For Registrar General

Encls: as above

y t)q:. .b .i t:_-}}';gs )

\gIoIl&:3

I;;iT;;:::.;IT:::: ””"""’ *D'.T: IT„::::{X:iFg:@&.
Copy forwarded along with its enclosure for information and necessaW
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with - the request to display the same on the Notice Board and conspicuous part of the

court conrplex.

3. LAYERS Section) for uploading on LAYERS
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Enel: As above,

For P
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AGARTALA
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From : S. Chakraborty

Registrar (Admn.,P&M)

No.F. 1 1 (4)-HC/2023/2252- 75

To

1. The Registrar General, Allahabad High Court, A]ldhabadt Pin_ 211001:

2' The Registrar General, Andhra Pradesh High Court, Amaravati, Pin_500066;
3' The Registrar General, High Court of Bombay, Maharashtra, Pin-400032; ’
4' The Registrar General, Chhattisgarh High Court, Bilaspur, Pin_495001;
5. The Registrar General, Delhi High Court1 DeIhiJ Pin_ 1 {0063; - - ’

6. The Registrar General, Calcutta High Court, KolkataI Pin„700001;

7' The Regisnar General, Gauhati High Court, Guwahati, Pin-781001;

!' !he Registrar Generall Manipur High Court at Imphal, Pin-795002;

9. The Registrar General, Megha.laya High Court1 Shillong1 Pin_ 79300’1 ;
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Dated, Agartala, the 12th January1 2023

Subject: qirculation of ths Advertisement dated 12.01.2023 for filling up of vacancy
in Grade-I ofTripura Judicial Service. a ' -- – ----J

Sir,
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The last date for submission of online application is 04.02.2023.

Enclo: As stated (}{sheets)
Yours sincerely,

It_ I. t)
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i
Registrar (Admn.,P&M)
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( V. Pandey )
Registrar General

High Court ofTrjpura,
Agarfala
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HIGH COURT OF TRIPURA

AGARTALA

SYLLABUS OF THE WRITTEN EXAMINATION AND INTERVIEW FOR DIRECT RECRUITMENT TO

GRADE.I OF THE TRIPURA JUDICIAL SERVICE

SYLLABUS

WRITTEN EXAMINATION

i) PAPER - 1 : One paper of 100 marks (duration not less than 2 hours) to test the General
Knowledge, aptitude, intelligence, test of comprehension and expression of law and General
English including Essay Writing on legal topic and information technology.

ii) PAPER•II: One paper of 100’marks (duration not less than 2 hours) regardIng objective
questions and problems of law as regards the Transfer of Property Act. Civil Procedure Code,
Code of Criminal Procedure, Indian Evidence Act, Indian Penal Code, Limitation Act.

iii) PAPER-III: One paper of 100 marks (duration not less thai 2 hours) - consisting of Judgment

writing (Paper Book to be supplied) - Legal theories on jurisprudence, provision of the
Constitution of India.

NOTE:
= (The candidate is expected to refer to the relevant decisions of the Apex coun and the

High Court while writing answers in Paper II & III,)

(dinE INTERVIEW

Interview :• Viva•voce - 50 marks.

Lanquaqe proficiency Test

(1)

(2)

A pers.on who did not have Bengali as one of the subjects in his Sec.,ondary1 Higher SecondarY

gL:31i:::lnetT;j:!£h iFs aflpJ::nEe:Ir:iE:IiI have to pass the language proficiency test in

The examination will be of one standard with marks allotted and time allotted in each group as
follows:-

Details of Subject

(a) Conversation and reading
(b) Translation
(c) Dictation

Total

Full Marks

40

30

30

100

Time allotted
15 minutes

1 hour

30 minutes

1 hour 45 minutes

(3)
Except as provided in the Tripura Judicial Service Rules, 2003, procedure for conducting such
eFOfigiencY test in Bengali shall be regulated by the relevant provisions of the Tripura civil
Services <Training and Departmental Examination) Rues, 1975, ',s i. f„„ i. the St;e,

Dlglhtly sIgned by VISHWAiEFr PANDEY

Date: 2023.01.12 16:t t:lZ +0S'30'

( V. Pandey )
Registrar General

High Court of Tripura, Agartala
I


